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UnUrrupttomM)

SHRI P. V. NARASJM H A R A O : Mr. 
Speaker. Sir, on beiriog  these words I 
remember « tentencc in Sanskrit and *1 
think it b  something like tl^is :

Apshabda m a ja m  n a jtt

A palachm ya Sannldhoa^

It means that no words can ever be wrongly 
spoken in front o f  ao alert teacher.

In regard to the suggestion o f the H on. 
M ember, 1 want to submit that me should  
not tskeL any hasty sieps for whKh we may 
have to regret later. We want to build it 
up slowly. We want to miijie the base o f  
Sanskrit as strong as possible, lu  gloasary 
and words should be included to other 
langusges and it should derive its strength 
from them and later on become itrong  
itself.

B -7 3 7  aircraft. Air India has no B -7 3 7  
aircraft in its fleet. If surplus capacity i« 
available, then the facility could be used' 
to handle*’other jet* engines, subject to the 
provisioq o f  appropriate tooling specific to  
the jet engines.

♦
ABeodmefit to the Delhi Edticatioo *

Act
/

• 3 0 7 .  D R . G . VIJAYA RAM A RAO : 
Will the Minister o f  H U M A N  RESOURCE  
DEVELO PM ENT be pleated to state :

(a) whether there is to y  proposal with 
Covemnoent to amend the D elhi Education  
A ct, 1 973  in order to have control.over  
public schools charging donatioiu  and biking 
tuition fees frequently;

 ̂ (b) if s o /  the d eu ils  thereof; and ,

(c) when .the atnending bill is likely to  
be introduced in Parliament ?

W RITTEN ^ANSW tRS TO QUESTIONS

0%cHia«liag of jet eoglaes

* 3 0 6 . SHRI A . JA YA M O H A N  : W ill 
. M in liie i o f CIVIL AVIATION be plea»- 

cd to state :

(a) whether Government have taken up 
the proposed work relating to the provision  
o f facilities for overhauling .  modern jet 
engines;

»

(b) if sO| at what cost; and

• (c> whether these facilities would be
available only to Indian Airlines and Air 
India or other foreign Airlines alao ?

THE M INISTER OF STATE OF THE  
" M INISTRY O F CIVIL AVIATION (SHRI 

JA G D ISH  TYTLER) : U ) and (b ). Indian 
Airlines is setting up a facility for over
hauling jet engines installed on Its B -7 3 7  
aircraft, with an estimated cost o f  Rs. 14 95 
crores.

(c) The facility it designed primarily 
for Indian Airlioet* own eogioes Qtted oo

THE M INISTER OF STATE IN THE  
D EPA R TM EN TS OF E D U C A TIO N  A N D  
C U L T U R E  IN THE M IN ISTR Y  O F  
H U M A N  RESOURCE DEVELOPM ENT  
(SHRIM ATI K R ISH N A  SAH I) : (a> Delhi 
Administration is considering proposals for 
amending Delhi Education Act 1 9 7 3 , which, 
inter a lia , relate to the rate o f  fees and the 
charging o f  donations, etc. by unaided 
recognised £:hools.

(b) arui (c). After the Delhi M etro
politan Council discusses and approves the 
draft B ill, it will be considered by the 
Government o f  India. Final proposals will 
be placed before (he Parliament in due  
course.

Navo4aya,SclKX>ls in Kerala

• 3 1 0 .  SHRI V . S. V U A Y A R A G H A V A N  : 
Will the M inister o f H U M A N  RESO URCE

• DEVELO PM ENT be pleased to  state :

(a) the number o f Navodaya Schools to  
. be set up in Kerala during 1987;

(b) the details thereof; and
« • •

(c) the steps being U keo to  aet up the
• sch oob  ? .


